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ST HeAT TTTETT &l 7T 3-T & dgd a1AY A9 I8 g2 &, v\ a¥ fa=m & @ g =i sq9#r
St =7 & Foere T T,

3391 GI/2026 (1)
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ST TeAT WIS  I<6 ATSTHAT sl 1T 3T il ITETT (1) F ATALT H, Fea T TLHT Al ATAT
BRI

qT: T, Fea T TLRTE, TAH ITARTET 7 3% RS 90 21 T 9% < 3% srtarf=aw v amey 39 &
STLTT (1) BT Y& AREAT T TN F2d g0, T HTIUIT FIAT g T I<h gl | [AHGE G 1 qarh
TSI % o syt BT s =R

Y o1, Feal T TEHTY, I AT T 9 39 i ITLTT (2) F SATHL0T § 7 =J90T w4t g FoF 2
ATEEEAT & TSI H TR T, 3 aqg=1 § ey g adft Bt & 96 g arafeas 7 7
e T § Afgd gr Srus |

EEsl
HAEY TS & @R ol § NH-166 & .51, 0.000 & f3.#1.137.285(TATR-HlegrqX a%eM) & g
ST AT ST ATl AT FIZT AT §C=T Aa Gt 1 i faewm)

TS T ATH: HETAY oo &1 am: @R

EAEET qI&0T HE&AT A F TR || g A IR || T w T aEea el Raes
e (TFRITH) =RAT T ATH

1 2 3 4 5 6

AT HT ATH: THET

T FT ATH; €

1 35/6 sferd: EEl EQEED 0.0105|[arT fam= |1,
TISTTETH A&HT Fg,
AAIHEE T,
[EREIRIEIEA: RS
TTrT TR 9T,
TAHIT TATHT AT,
T=EE AT T,
qfear A
TieH, fAaeme
TN g1, e
EIGIEAE: IR
(35/6/1)

35/6/1

2 8/12 sferd: EEl EQEED 0.0005| (ST I[OIT A=A,
daal STHH [Hdd,
FATOT AT
ATEA, feft feerer
T, HIFET THT
AT, TITHT TH
HTEA (8/12/1)
8/12/1
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3 87/34 3Hera:

0.0144

g THEE 14w,
qfae sl e,
qe1¥ Sig Fre,
IHET ALHIT T
(87/34/1)

87/34/1

4 87/38 3Hera:

0.1934

EIECRCEDIR)
FTeTd, THTIT
ECRIREICEH
TSTT TR A,
TTSTT STTOTshe AT,
arfedt a9 Fred,
ferfamm forfw ar,
s forw At
(87/38/1)

87/38/1

UEEIGIEREIEUIE |

5 20/27% 39T

0.005

TR FHEOTTST ool

6 21/337 3f9ra:

0.009

TR FHEOTTST ool

7 21/39 9T

EIEE

0.01

TieroT 97T FHEHT,
T 9T FDHFT,
el 97T FBTFT,
HTERT AT qEhe,
fRrar @577 7T,
ERISEEIREIEINCE
wYFY faga

FBHAFRL, ATAEER
ATAAR FBHFT,
AT A =,
e oftaTs foge

hadHN, AH[NY
I heoHT,
HEESICELEK)
oY, faae fae
=rer, =T faog
e, SraT aigdT
FHIFHT, TTAT
TISTTETH FlaFe,
ITET TR AT,
AT THEE
TN, ATHAT
AT IS,
AT I ATAHT,
EEZICIERUE
Foaae, aa
TRTIT FBHFL, T
TERTST FBEHY,
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EINERETE
FHITY,

8 21/3% sfera: IGEl EQEED

0.004

e faeoy =,
AT Ao =,
TSTHT TSTH
FICHY, Il
T TS, FEIAT
TS TEWD

e T ATH: TETIT

9 109/31/3 stera: [T AFHUH

0.0372

AT o 97T,
T AL A
109/A/3B

10 109/375 3F9ra: IGEl AFH

0.009

QTTARIT ATBFET
Tt (109/5)

11 109/377 Srera: EEl AFUH

0.0112

afards 327 fare,
Taor giew forg,
9rTeT i g,
ST TSI SHTE,
IRt THT TS,
T LT qA, ToTAT
wfeT 94, 947
sfshia & (109/7)

12 109/319 sfera: [GEll EEarED

0.0021

EEIERSE:ER
TSRO, HalT LT
7T (109/9)

13 124/137 stera: EEl AFUH

0.0288

Ffear 9T FEH,
el aTae FE,
rarisTety Torer
FTEaSHY, AT
TISTIT FehT, TToraT
THRTIT TATAFT,
AT TR9T ATSIHT,

ISIAT ATHA FHgH

14 125/e111 sfera:  |[Hsi EEILED

0.1401

AEHIT TTHITH haH,

giEgaT THE
FEH, T TTHETE
FIH, LT THETH
F=w (125/11)

15 127/89 S9rd: GE EEILED

0.0562

FTHH AT TEATE A

TRTOTR, gOT
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SRIEIRE]
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BT HEHT
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(127/8/2)

16

164/1 39rqd:

0.2543

FTFOTT ST
MY, Fdl STIH
UEEMEEIELE
IGEIEEECIECH

T ALHT Ta,
T TEHIT A,
FUA THAE T,
foraer streaTeTy

WAL, AP
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g, ST AT
T, FYer s
TS, HTAET 78R
FI D, Al TATT
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AT, THTETS HETad
NEETMCICICIEY
TTe ATAT, Aadt
FTFoT 912, afaar
TTATETH TTHTT,
IEEIREARE]

oY, Heg dLTH

TTHTOT, AT
e ardie,

Tfag foreoy e,
[YeHT THATS A,
IEEERUSIESE]
TTHTOT, AT
T foremror, gt
TOTT AT, TSTA T

ST ATCHL, G911

[\ [enN
dda Al nldl

FheT aiTet, st
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EEIERIICES
(164/1/1)

17

164/10 3791

0.0065

gioa® g1 ey,
TTERT g

o e
AT AT, THIS
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Ry STt
AT TATH
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REREIERERIC]
UESSECICREFC]

o
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. o
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T, LT 0

T, IH TATSA
TrEe, TAIEL I
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TrE<, T T

MRS C1|"||°1h| MUY
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e, o oo
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T HTEA
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164/378 39T

0.13

FOUIT AT AL, AT
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T AL, forieT
T AL, FATT
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T HIY, TEEadl
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9TRT |IY, STt
9TRT |IE, AT
TEFAT AL, TG
FIFATT T, FLOTAT
) A it
T HIY, FA
ATTSIT HIY, AT
EEREIESARITIG]
TRrer wrEe, fao
T HIY, Hgel a1
ATy, Herer arg A1,
T AT HIL
(164/8)

19

177/26

0.107

EEIKRIETESIEER

TTET ST, AT
RHEREEIECAGIPR
REERIEIE

(177/A/1/26)

20

177/31 A9

0.0625

AT T

THOT TTAT ST,

AT G AT,
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9

T T AT,
IERIEIRERERSICED
2IATE 9T T,
QTTATaTS AT
erte, FoRT TeRTer
SIEERE eI
ST, STeTehT STehTaT
ST, gt G290
ST, T 9T
STTerd, GREATT FeT
StTere, fords SHer
ST, SUR SHET
STTerE, TATAT SHET
Strere (177/A/1/31

)

21

177/32 9

0.24

EEIERERE]

THLT FAMET AT,

AT G ASAP,
FTAT T9TET AT,
ERIEIRERERSICEN

SEATS 9T T,
ATATATE THATT
qerre, TRToT seRTer
SIEEREIREI
STTErE, SAAHT THT
STTere, Tgel {290
STTErE, T 9T
STTere, FEATT T
STTere, fords SHer
STTerE, IUE SHT
STTere, Tt SHT
ST (177/A/1/32

)

UEEIGIEAS UEEIR]

22

159 3Fora:

0.0088

AT STTATEH TS,
TSI QTTATLH T,
SREIRNECIDEN
REMIREEK]

QITATETY T, 3799

ET T, AT
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ATHTST TTST, HET
HEEIRIERCE
EISERIEIREERII
T T, T
et TefeTe, Ffear
REIRGRELES
TEHT AT FE,
FTAT FEh(d 1A,
IECIEIERSRE
UEIASRE IR
Fiach, AT
rraTay foae,
AT HRTed a1,
FSTAT ATLTIOT
T, foretT seRTer
Tve, fadt foefi
T, 9T T uTE,
HESUGIER LK I
ST Ao 4,
TUaT A {9,
Tt qerra
FLATHL

23 213 9 39 EEl EQEED 0.0088|[farsrr F@mTH Tr=t,
TAT ATIHT Iqb
BRI
THEHT T -
200000/- =
100000/-

T T ATH: HEST
24 12/3 3 3fera: EEl EQEED 0.015|["A== T arv=

T AR 1.3643

[T, & .NHAI/PIU/SLP/LA/16/3D]
g ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th May, 2026

S.0. 2426(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 4125 Dated:11/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
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(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH-166 in
the stretch of land from Km. 0.000 to Km. 137.285 (Ratnagiri-Kolhapur Section ) in the district of RATNAGIRI in the
state of MAHARASHTRA

And whereas the substance of the said notification has been published in "Daily Lokmat" in Marathi & "Daily
Free Press Journal" in English on dtd 01/10/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled the

same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has submitted

its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers conferred
by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in
the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby declares
that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest absolutely

in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land
from Km. 0.000 to Km. 137.285 (Ratnagiri-Kolhapur Section ) of NH-166 in the district of RATNAGIRI in the
state of MAHARASHTRA

State: MAHARASHTRA ||District: RATNAGIRI
SI. No. ||Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 L3 JF 4 5 | 6 |
|Taluk: Sangameshwar |
Village: Dhakhin |
1 35/6 Part Private Agriculture 0.0105||Taya Sitaram More,
Rajaram Laxman
Kadu,
Bhaguramchandra

Lad, Vithoba Gopal
Bharishte, Pratibha
Prabhakar Bharishte,
Prathamesh Prabhakar
Bharishte,
Ramchandra Gopal
Bharishte, Sunita
Sitaram Khandekar,
Vilas Motiram More,
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Ramchandra Motiram
More
35/6/1

8/12 Part

Private

Agriculture

0.0005

Shantaram Guna
Mine, Dattaram Guna
Mine, Sunanda
Jayaram Pitale,
Kalyani Vasudev
Mine, Nidhi Nilesh
Parashram, Manasi
Ramesh Mine,
Reshma Ramesh Mine
(8/12/1)

8/12/1

87/34 Part

Private

Agriculture

0.0144

Sunil Ramchandra
Pawar, Sunil Arvind
Kate, Sudhir Jambu
Kolap, Umesh
Laxman Patil
(87/34/1)

87/34/1

87/38 Part

Private

Agriculture

0.1934

Anil Vishwanath
Kolte, Prakash
Vishwanath Kolte,
Tejashree Tukaram
Shetye, Rajesh
Shashikant Warange,
Aditi Vaibhav Kolte,
Kshitina Shirish
Warange, Ayush
Shirish Warange
(87/38/1)

87/38/1

Village: Kondgaon

5

20/2C Part

Private

Agriculture

0.005

Chandrakant Krishnaji
Chile

21/3A Part

Private

Agriculture

0.009

Chandrakant Krishnaji
Chile

21/3B Part

Private

Agriculture

0.01

Pravin Shankar
Kelaskar, Prashant
Shankar Kelaskar,
Parvati Shankar
Kelaskar, Madhuri
Mahadev Tatkare,
Smita Sanjay Yadav,
Priya Nitin
Bandagale, Madhukar
Vitthal Kelaskar,
Aniruddha
Bhalchandra Kelaskar,
Sushma Shantaram
Chile, Rukminibai
Vitthal Kelaskar,
Prabhakar Ganpat
Kelaskar,
Ravindranath Ganpat
Kelaskar, Deepak
Vishnu Chile, Nirmala
Vishnu Chile, Prema
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13

Pandurang Kelaskar,
Ranjana Rajaram
Kotkar, Sharda
Tukaram Waje, Sarita
Ramchandra
Bandagale, Amita
Tukaram Bhojne,
Sushma Uday
Bhalekar, Laxmibai
Ganpat Kelaskar,
Pritam Prakash
Kelaskar, Paresh
Prakash Kelaskar,
Pratik Prakash
Kelaskar,

21/3C Part

Private

Agriculture

0.004

Deepak Vishnu Chile,
Nirmala Vishnu Chile,
Prema Pandurang
Kelaskar, Ranjana
Rajaram Kotkar,
Sharda Tukaram
Waje, Sarita
Ramchandra
Bandagale

Village: Sakharpa

9

109/A/3B Part

Private

Non-Agriculture

0.0372

Subhash Shankar
Shinde, Sandesh

Manohar Shetye

109/A/3B

10

109/A5 Part

Private

Non-Agriculture

0.009

Shashikant Balkrishna
Dalvi (109/5)

11

109/A7 Part

Private

Non-Agriculture

0.0112

Abhishek Uday
Shinde, Sandesh
Sudhir Shinde,
Shobha Sudhir
Shinde, Sanket Sanjay
Shinde, Shravan
Sanjay Shinde,
Nirmala Sanjay
Shinde, Ganesh
Rajaram Desali,
Rasika Ramesh Desai,
Pragya Suresh Surve,
Sanjana Sandeep
Surve, Shreya
Shrikant Bane (109/7)

12

109/A9 Part

Private

Non-Agriculture

0.0021

Sanjeev Ramakrishna
Chavan, Sandeep
Suresh Rao (109/9)

13

124/1A Part

Private

Non-Agriculture

0.0288

Vanita Vaman
Kadam, Swapnil
Vaman Kadam,
Gitanjali Ganesh
Kadwadkar, Shraddha
Rajesh Ruvekar,
Pranitha Prakash
Dayalkar, Mansi
Mahesh Lanjekar,
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Ujjwala Vaman
Kadam

14

125/A11 Part

Private

Non-Agriculture

0.1401

Laxman Ramdas
Kadam,
Machhindranath
Ramdas Kadam,
Rahul Ramdas
Kadam, Ranjana
Ramdas Kadam
(125/11)

15

127/8B Part

Private

Non-Agriculture

0.0562

Kasammia Ismail
Rangnekar, Hasan
Ismail Rangnekar,
Zainabi Hussain
Rangnekar, Bashir
Ismail Rangnekar,
Roshan Ismail
Satwilkar, Khatun
Ibrahim Gadne,
Rashida Amir Gadne,
Khairun Hasan
Devlekar, Maimuna
Ghulam Hussain
Sarang, Hanifa
Mohammed
Satwilkar, Zaiba
Wasim Phodkar,
Trishali Tushar Khetal
(127/8/2)

16

164/1 Part

Private

Non-Agriculture

0.2543

Kashiram Laxman
Goware, Fati Jayaram
Gorule, Vithabai
Sitaram Mine, Maruti
Laxman Goware,
Rukmin Laxman
Goware, Kamal
Ramchandra More,
Sheetal Atmaram
Goware, Sagar Kumar
Anant Karambele,
Chandrabhaga
Manohar Renuse,
Jayashree Vasudev
Daple, Naresh
Vishram Khade,
Manasi Mahendra
Tukarul, Pankaj Anant
Karambele, Ketki
Prashant Kardode,
Shenoy Monil Hata,
Ramabai Mahadev
Gudekar, Nakibai
Gopal Salp, Shevanti
Kashiram Pashte,
Vanita Shantaram
Ramane, Radhika
Tukaram Suware,
Mahendra Shantaram
Ramane, Sunita
Sitaram Patil,
Ravindra Vishnu
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Gowre, Reshma
Raghunath Gowre,
Jitendra Shantaram
Ramane, Sonali
Santosh Shivagan,
Prathi Prashant Baing,
Sanjani Sanjay
Narkar, Sapna
Ravindra Ghatkar,
Kritika Kishore
Pangle, Ashwini
Yashwant Patil,
Rohini Ravindra
Dhawade, Sanvi
Ramesh Khandare,
Tripti Raghunath
Gowre, Usha Mayur
Phatak, Arshita
Akshay Mhatre, Bhiva
Pandurang Pashte,
Krishna Pandurang
Pashte, Sundara
Tukaram Pashte,
Mahesh Tukaram
Pashte, Mayuri
Manohar Navale,
Nirmala Naresh
Mosamkar, Sandhya
Suresh Panchal, Vijay
Vasudev Salaskar,
Pratiksha Arvind
Gawle, Sanjay
Vasudev Salaskar,
Daulat Vishram
Goware, Vasanti
Sitaram Joyshi,
Sulochana Dattaram
Karambele, Sarita
Shantaram Main,
Sundarabai Vishram
Goware, Bhagwan
Vitthal Goware,
Nathuram Vitthal
Goware,
Chandrabhaga Vitthal
Goware, Rajesh
Ganpat Goware,
Umesh Janardan
Goware, Tanaji
Ganpat Goware,
Parvati Ganpat
Goware, Manohar
Ganpat Goware,
Shripat Ganpat
Gowre, Santosh
Ganpat Gowre, Suresh
Ganpat Gowre, Vanita
Shantaram Main,
Gunwanti Daulat
Zeple, Divya
Dattatray More,
Pratap Chandrakant
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Gowre, Pramod
Chandrakant Gowre,
Ramakant
Chandrakant Gowre,
Harishchandra Surya
Gowre, Renuka
Ravindra Khamkar,
Sharda Daulat
Chinchwalkar, Sitabai
Ramchandra More,
Sumti Chandrakant
Gowre, Laxman
Mahadev Gowre,
Subhash Mahadev
Gowre, Rajesh
Mahadev Gowre,
Rasika Ashok Gowre
(164/1/1)

17

164/10 Part

Private

Non-Agriculture

0.0065

Harishchandra Surya
Goware, Sharda
Daulat Chinchwalkar,
Gunwanti Daulat
Jheple, Pramod
Chandrakant Goware,
Sumati Chandrakant
Goware, Pratap
Chandrakant Goware,
Ramakant
Chandrakant Goware,
Renuka Ravindra
Khamkar, Divya
Dattatray More,
Sitabai Ramchandra
Goware, Laxman
Mahadev Goware,
Subhash Mahadev
Goware, Rajesh
Mahadev Goware,
Rasika Ashok
Goware, Daulat
Vishram Goware,
Vasanti Sitaram
Joyshi, Sulochana
Dattaram Karambele,
Sarita Shantaram
Main, Sundarabai
Vishram Goware,
Bhagwan Vitthal
Goware, Nathuram
Vitthal Goware,
Chandrabhaga Vitthal
Goware, Suresh
Ganpat Goware,
Umesh Janardan
Goware, Manohar
Ganpat Goware,
Rajesh Ganpat
Goware, Santosh
Ganpat Goware,
Tanaji Ganpat
Goware, Parvati
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Ganpat Goware,
Shripat Ganpat
Goware, Vanita
Shantaram Main

18

164/A8 Part

Private

Non-Agriculture

0.13

Krishna Babu More,
Santosh Ramchandra
More, Namrata
Narendra Karambele,
Sumati Ramchandra
More, Sulochana
Suresh More,
Priyanka Suresh
More, Natasha Suresh
More, Lakshya Suresh
More, Saraswati
Vishnu More,
Gajanan Shankar
More, Sunita
Dattaram Khade,
Ramesh Shankar
More, Jaywanti
Shankar More, Sonali
Nandkumar More,
Love Nandkumar
More, Vaishali
Nandkumar More,
Pandurang Babu
More, Suvarna Babaji
More, Chandrakant
Babaji More, Sejal
Vijay Sawant, Yogita
Yogesh Mile, Vishnu
Babu More, Mahesh
Babu More, Nilesh
Babu More, Vandana
Vasant Hatim,
Sugandha Babu More
(164/8)

19

177/26 Part

Private

Agriculture

0.107

Prakash Shankar
Jadhav, Saraswati
Rajaram Sawant,
Madhavi Manohar
Sawant, Sumati
Shantaram Pandit,
Suresh Shankar
Jadhav, Sulochana
Krishna Kadam,
Vanita Vishnu
Anerao, Deepak
Krishna Jadhav, Dilip
Krishna Jadhav,
Rajendra Krishna
Jadhav, Sharda
Krishna Jadhav,
Sakshi Rajesh
Patyan,Jagannath
Jairam Jadhav,
Pratibha Gangaram
Sawant, Shivaji
Jairam Jadhav, Sunita
Balkrishna More,
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Shubhangi Subhash
Jadhav, Smita Maruti
Pawar, Bhikaji
Yashwant Jadhav,
Shailesh Yashwant
Jadhav, Supriya Sunil
Palande (177/A/1/26)

20

177/31 Part

Private

Agriculture

0.0625

Santosh Parshuram
Chavan, Dipali
Shriram Chavan,
Naresh Shriram
Chavan, Mrinali
Shriram Chavan,
Saurabh Baliram
Chavan, Ramesh
Yashwant Jadhav,
Sulabha Suresh Shay,
Sangita Yashwant
Jadhav, Dipali Deepak
Jadhav, Indubai
Shankar Powar,
Shantabai Raghunath
Palande, Kiran
Prakash Jadhav,
Divya Prakash
Jadhav, Alka Prakash
Jadhav, Rahul Suresh
Jadhav, Shweta
Suresh Jadhav,
Susmita Suresh
Jadhav, Jitendra
Umesh Jadhav,
Upendra Umesh
Jadhav, Swati Umesh
Jadhav (177/A/1/31)

21

177/32 Part

Private

Agriculture

0.24

Santosh Parshuram
Chavan, Dipali
Shriram Chavan,
Naresh Shriram
Chavan, Mrinali
Shriram Chavan,
Saurabh Baliram
Chavan, Ramesh
Yashwant Jadhav,
Sulabha Suresh Shay,
Sangita Yashwant
Jadhav, Dipali Deepak
Jadhav, Indubai
Shankar Powar,
Shantabai Raghunath
Palande, Kiran
Prakash Jadhav,
Divya Prakash
Jadhav, Alka Prakash
Jadhav, Rahul Suresh
Jadhav, Shweta
Suresh Jadhav,
Susmita Suresh
Jadhav, Jitendra
Umesh Jadhav,
Upendra Umesh
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Jadhav, Swati Umesh
Jadhav (177/A/1/32)

Village: Jangalwadi |

22 159 Part Private Agriculture 0.0088|[Santosh Shantaram
Gardi, Sanjay
Shantaram Gardi,
Jayashree Ganpat
Bhaijje, Suvarna
Yashwant Gangarkar,
Sunanda Shantaram
Gardi, Atharva
Sandeep Gardi,
Sanchita Sandeep
Gardi, Shantabai
Balaji Gardi, Sandeep
Raoji Gardi, Darshan
Satish Gardi, Vijaya
Satish Gardi, Rukmini
Dhondu Parasram,
Savita Rajaram Pitale,
Lakshmi Anant
Karande, Kanchan
Chandrakant Goware,
Sitabai Ramchandra
Gardi, Jayashree
Maruti Kamble,
Savitri Shantaram
Pitale, Sarita Mahadev
Baul, Anjali Narayan
Sangare, Leela
Prakash Darde, Dipti
Dilip Rapse, Rashmi
Ravi Pashte, Indira
Narayan Gardi,
Omkar Vishnu Kesav,
Harshada Ketan
Shinde, Ritika
Sushant Kurtadkar

23 213 B Part Private Agriculture 0.0088|[Vijay Sakharam
Gardi, Other Rights
Devale vs. Ka. Sou.S.
Boja Amount Rs. -
200000/- and
100000/-

Village: Karanjari

24 12/3 A Part Private Agriculture 0.015||[Malhar Vaman
Sardesai, Vinod
Vaman Sardesai,
Vaishali Vaman
Sardesai

Total| 1.3643| |

[F. No. NHAI/PIU/SLP/LA/16/3D]
SHAIKH AMINKHAN, Director
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